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(b) if so, the details of mandate of the Council; and
(¢c) tentative time by which the Council will be set up?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): (a) to (¢) The National Council for Older
Persons had been reconstituted and renamed as National Council of Senior Citizens
(NCSrC). A Resolution dated 17th February, 2012 to this effect had already been
published in the Gazette of India Extraordinary on 22nd February, 2012. The NCSrC
will advise Central and State Governments on the entire gamut of issues related to
welfare of senior citizens and enhancement of their quality of life, with special
reference to policies, programmes and legislative measures; promotion of physical
and financial security, health, and independent and productive living; and awareness

generation and community mobilization.
Entry into Odisha temple

4609. SHRI NANDI YELLAIAH: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@) whether it is a fact that Chairman of the National Commission for
Scheduled Castes was recently prohibited to enter a Odisha temple by the temple
authorities in a conspirated planned manner, by closing the entrance gate; and

(b) if so, the subsequent rules framed and followed by the Ministry to put
an end to such type of untouchability in India, which is still going on in several
temples of India?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): (a) National Commission for Scheduled

Castes has confirmed the incident.

(b) Preventing any person from entering any place of worship which is
open to other persons professing the same religion or any section thereof, as such
person, on the ground of “Untouchability” is already an offence under Section 3 of
the Protection of Civil Rights Act, 1955.

Teaching Posts in DDU Institutes for Physically Handicapped

4610. SHRI PRABHAT JHA:
SHRIMATI KUSLM RALI:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to
state:

(a) the details of sanctioned strength of assistant professor/lecturer,



